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ITEMNO.48 COUR T NO.3 SECTIONIA

SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl) No(s).6016/2008

(From the judgement and order dated 30 /06/2008iNnCRLRNo0.572/2008 of
The HIGH COUR T OF PAT N A)

SHIVNATHPRASAD Petitioner(s)
VER SUS
STATEOFBIHAR Respondent(s)

(With appln(s) for bail and office report )
Date: 24/10/2 008 This Petition was called on for hearing today.

CORAM :
HONBLEDr. JUSTICEARIJITPASAYAT
HONBLEDR.JUSTICEMUKUNDAKAMSHARMA

For Petitioner(s)
Mr.Manis h Ku m a r Sara n,Adv.

For Respondent(s)
Mr. Gopal Singh,Adv.
Mr. Manish Ku m a r, Adv.
Mr. Chandan Kum ar , Adv.

UPON hearing counsel the Court made the following
ORDER

Call this matter in the second week of November, 200 8 .
In the meanti me, copies of the evidence of the witnesses shall be
placed on record.

(Sukhbir P a ul Kau r) (Shashi Bala Vij)
Court Master Court Master



